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H ow ever poss ib il ity  of introduction 37. R evision of som e ex isting  ro u tes
o f certain trunk routes in D elhi is T his recom m endation is  for review'
being exam ined. ing the fo llow ing routes:—

SI. R o u te  D estin ation.
N o. No.

I 152 S. P . D;pjt-K.inB[.sw.iy G im p.

2 153 R ijir u W  N i g i r - M  w r ie r  N ig.\r.

3 218 S.P . L ijp jt- I .S .B .T .

4 28 R njindt'r N agar-M o ri G ig U \

5 29 W . P atel X i ?  ir-R ly . Station.

63 77 R^jindi r N agar (R -B lo ck )-R  tilwv.y Station .

No specific reaso n s fo r  th e  necessity  
fo r  rev iew in g  th e  ro u tes  h a s  been  
given. R ou tes 152, 28 and  29 cover a 
n u m b e r o f educa tio n a l in s titu tio n s  and  
a r e p a tro n ise d  by a la rg e  n u m b e r of 
s tu d e n ts  w ho a re  s tu d e n t concessional 
pass-ho lders . T herefore^ th e  ro u te s  
c an n o t be m odified as it w ould  be re -
sen ted  b y  th e  s tu d en ts . V iab ility  0'  
rou tes  also canno t be ex am in ed  be-
cau se  o f m a jo rity  of p assen g ers  being 
pass-ho lders.

39. R evision of route numbering;

T h e  recom m endation  w as th a t  th e  
p re se n t system  of n u m b e rin g  of ro u te  
needed  revision.

P re s e n t sy stem  of ro u te  n u m b erin g  
w h ich  is in  consonance w ith  th e  nodal 
p a t te rn  of serv ices in troduced  by th ?
D.T.C. h as  becom e q u ite  fam ilia r  w ith  
th e  tra v e llin g  pub lic , i t  is n o t consider-
ed adv isab le  to  change th e  sy se tm  to 
com e o th e r as th a t  w ould  c rea te  con fu -
sion am ong  th e  passengers .

Alleged Corruption in  State Transport 
A uthority

8047. DR. A. U A ZM I: W ill th e
M in is te r of S H IP P IN G  AND  TRA N S-
PO R T  be p leased  to  s ta te :

(a ) w h e th e r i t  is a fac t th a t  fo rm s 
w hich  are  to be  supp lied  fre e  of ch arg e  
to  th e m o to ris ts  in v a ria b ly  rem ain  out

of stock fo rcing  th e  m em b ers  of p u b lic  
to  buy th e  sam e from  the  people s ittin g  
o u ts id e  S ta te  T ra n s p o r t A u th o rity 's  
Office in  D elhi;

(b ) w h e th e r  th^  to u ts  a re  ac tiv e  in  
th ese  p laces  and  ev e ry th in g  is  g u a ra n -
teed  by them  from  a le a rn e r ’s licence 
to  w aiv in g  of tax es;

(c) w h e th e r i t  is  a fa c t th a t th e  Se-
c re ta ry , D elh i T em po T ra n sp o rt U nion 
ch arg ed  S ta te  T ra n sp o rt A u th o rity  cf 
n o t m a in ta in in g  th e  reco rd s  of ta x  p ay -
m en t; and

(d) s tep s  ta k en  lo  c leanse  th e  S ta te  
T ra n sp o rt A u th o r ity ’s D e p a rtm e n t 
w h ich  h a s b een  in  th e  new s rep ea ted ly  
in  a sh o rt sp an  o f tim e  and  im p ro v e  
its  a ffa irs  by com plete ly  o v e rh au lin g  
it  an d  its  policies?

T H E  M IN ISTE R  OF STA TE IN TH E 
M IN IST R Y  O F  S H IP P IN G  AND  
T R A N SPO R T  {SHRI SITA RA M  K ES- 
A R I): (a )  D elhi A d m in is tra tio n  h as  
rep o rted  th a t  a ll types o f p resc rib e d  
fo rm s a re  supp lied  f re e  o f cost a l th e  
E h q u iry  C o u n te r  of th e  D ire c to ra te  of 
T ra n sp o r t a nd its  b ran ch  a t N ew  D elhi.

(b) an d  (c). V arious s te p s  a re  being"
ta k e n  to  e lim in a te  th e  m a l-p rac tices  in  
th e  w ork in g  of th e  d irec to ra te . P e rio -
d ic  ra id s  a re  aUo o rg an ised  and  v is i-
to rs  a re  w arn ed  th ro u g h  p ro m in en t 
d isp lay  no tices  to  avo id  to u ts . A lso 
period ic  transfer®  o f officers d ea lin g  
w ith  p a r tic u la r  su b jec ts  a re  effected.
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(c) T he  new s item  to  th a t  effect has 
been  seen. E ffo rts  a re  be in g  m a d e  by 
D ire c to ra te  of T ra n sp o r t to u p d a te  th e  
ta x  e n tr ie s  n  the re g is te r . P o s t office 
h av e  also  to e n  -lu lhorised  to  collect 
ta x  on b eh a lf of th is  D ire c to ra te  w ho 
p re p a re  sc ro lls  o* ta x  p ay m en ts  w ith  
them .
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